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TUESDAY, NOVEMBER 28, 2023

i D gtz n Yy manos [EUSCUTUCOB POSSESSION NOTICE
55 The Mall, Meerut Cantt (For Immovable Property) PO ON NU 7T R :

[Regulation 12 of the Insolvency and Bankruptey
Board of India { Liguidation Process) Regulations, 2016]

FOR THE ATTENTION OF THE STAKEHOLDERS OF

A seneErEns ALLAHABAD

Matica is ereby given under the Securitisation and Reconsiruction of Financial Assets and Enforcemeant(Security) Interest Act, 2002 and in
exercize of powers conferred under Section 13(2) and 13({12) read with Rules 8 & 9 of Security Interest (Enforcement) Rules, 2002, the
Authorsed Officer issued a Demand Notice on the dates noted against each Account as mentioned hereinafter, calling upon them to repay the
amount within 60 days from the date of recaipt of the said Motica. The borrowers having failed (o repay the amount, notice |s hareby given to the

referred to as “MBHF") MBHF, whrch has duIy been Authonsed by the Central Government vrde 3
notification dated 17.06.2021, to be treated as a Financial Institution, for the purposes of the "Thd
Securitization and Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002

M/S JAGTAR SINGH & SONS HYDRAULICS PRIVATE LIMITED

PARTICULARS DETAILS . : . : having its registered office at:- 2nd Floor, N-2, South Extension Part-1, New Delhi-110049, under thq

R T T o T T T e T [ TR TR P I =TT T under noted borrowers and the public in general that the undersigned has taken possession of the propertyfies described heram below in 2 I T C ' ' .
1./ NAME OF CORPORATE DEBTOR | M JAGTAR SINGH & SONS HYDRAULICS PRIVATE LIMITED exercise of powers conferred on Eim-'her ”ﬁmﬂ_r Sac 13(4) of the '-'uﬂ.il:?n"-'l.l:t cand with H.E!FS-E &9 afthe --.airr-;‘ lejli:::ynn the dates mentioned agains! provisions of the Securitisation and Reconstruction of Financial Assets and Enforcement of Security
2. | Date of Incorparatien af Corparate Deblor | 28.01 2010 i ot . z : = ) 2 Interest Act, 2002 (54 OF 2002) (hereinafter referred to as "Act") and in exercise of the powers

conferred under Section 13(2) of the Act read with Rule 3 of the Security Interest (Enforcement) Rule
2002 issued a Demand Notice dated 14-Sep-2023 calling upon,

1. DEEPA W/O TEJINDER PAL SINGH, PLOT NO. 13-1A SHIV VIHAR, POLE NO. A 530, RISHAW
GARDEN, NR. SHIV MANDIR, NANGLOI, WEST DELHI, DELHI-110041

2. TEJINDER PAL SINGH S/0 RAM SARAN AMOLE PLOT NO. 13-1A SHIV VIHAR, POLE NO. A 530
RISHAL GARDEN, NR. SHIV MANDIR, NANGLOI, WEST DELHI, DELHI-110041. ALSO AT:- PERSON I\
CONTACT CENTRE INDIA PVT. LTD. 8TH FLOOR TOWER B & C NO-6 SEZ DLF CYBER CITY PH-III

The borrower in paricular and the public in general is hareby cautioned not to deal with the propertyies and any dealing with the propaertyiies
will be subject to the charge of iIndian Bank for the amounts and interests thereon menticned against each account herein below
{a} Date of Demand Notice

ik Diate of Possession Motice
ic) Dutstanding Amaunt

() 30.08.2023

3. | Awtherity under which Comporate Debsar

is Incomporated Regstarag

4. | Corporata ldantity Mo. { Limited Lisbiity
| Id:e_rt_ﬁca'nn Mo "anTJ:lrale Defitor

Andrass al e regsle'e-:l olice & principal

ofice (if any) of Corporate Debbor

Registrar of Companias, Defhi

U29253DL2010PTC 198375 Borrower / Guarantor

Mame & Address
BRAMNCH : MDA, Distt. MEERUT

Description of the Property

C-1/B, Mansarovar Garden,
MNew Dualhi- 11031:

All that parl & parcel of a Residential Plod, LIG No. 388, siualed|

g Dam...j[dm_"-g:,r Inscivenicy :1 11.2023 1. Smt. Rafia Zafar Wio Mohd Mahid Zaffar (Borrower)| at Pocket - 0, Lecalad al Buddha Enclave, Dr. Ram Manohar b 24.11.2023 _
Resolution Process :"d“r-'; T -g'ﬂl‘l‘. H“P':' Hﬂ:ﬂ;:?ﬁﬂhfu?ﬂ HHHQM- ”:” "E:;H“;t Lohiva Nagar, Dist. Meerut, area admeasuring 105 sq. mir. in the {n]{H{i FETEETIT gugxﬁ?é\y"’ l-ll(AURI\zI':NRASBZOZOISIZAHIPAL SINGH DEVLA, SURAIPUR, GAUTAM BUDH NAGAR, UTTAR
T | Liguicat g o 1 oys Inter Collegs, Mesrul. Address 2. House No. -D-388, of Smt. Rafia Zafar Wio Mohd. Nahid Zaffar and Mohd] 43,04 11 ; ' ' '
L'fﬂu’:'ﬂ“mm'ﬁ"fﬂ“m' date 21.11.2023 (order recelved on 23.11.2023) Pockst D, Buddha Enclave, Dr. Ram Manohar Lohiya Nagar,| |y oo tero g 1o o T8 THETE TRETEE S5EET A0 as on 23.11.2023 PRADESH-201306. (GUARANTOR)
| ofCoparate Debtor Distt Mesrut Maiiamemait L haandiiae am s aader: Eaal 15 i Pt Mo + interast To repay the amount mentioned in the notice i.e. Rs. 16,27,904.40/-(Rupees Sixteen Lakhy

2. Mohd Mahld 2afar 5/o Mohd Zafar (Borrower)

Address 1: A-64, Hapur Road, Humayun Magar, Near Mearul
Boys Inter Colbege, Meerut,

Addrass 2: Housae No. -D-388, Pocket D, Buddha Enclave, Dr.
Ram Manohar Lohiya Magar, Distt Maarut

BRANCH : Hapur |B Branch, Dist. Hapur

1. Mz Krishna Tyre House proprietorship flrm through
its proprictor Shri Shivank Sharma (Borrower)
Address: 336, Jawahar Ganj, Hapur 2, Shri Shivank
Sharma S/o Mr. Vijay Kumar Sharma (Proprietor
Borrower] 3. Mr. Yijay Kumar Sharma S'c Late. Mr.

8. | Heme & Regastralion Mumber al |F'EI:-|'.'EI1L"|'
Professional acting as Liguidator

Kamall Ahuja

Regn. No: IBEUIPA-O02MP NI 25/200- 20211 3389
AFA Validity : 15-Feb-2024

A-5, 2nd Floar, Gurudwara Marg, Defence Calony
Dehi-110024 Email: ncilsrassociatef@liawmas.in
0-%51, Basemenl, Defence Calony, Naw Dethi-110024
Email : jaglarsinghliquidator@gmall.com

Twenty Seven Thousand Nine Hundred Four And Paisa forty Only) as on 01.09.2023 along
with the applicable interest and other charges within Sixty (60) days from the date of receipt of thd
said notice vide loan number (HL0000000006161).
The Borrower had failed to repay the amount, Notice is hereby given to the Borrower and the publiq
in general that the undersigned has taken possession of the property described herein below i
exercise of powers conferred on him under sub-section (4) of section 13 of Act read with Rule 8 of the
Security Interest (Enforcement) Rules, 2002 on 25 day of Nov 2023.
The Borrower in particular and the public in general is hereby cautioned not to deal with the propert]

- D-3BY . West: 15 mitr/ 9 mir wicde Road, North: 7 mto@ mtr widea(]

and other expenses +
Road, South: 7 mir'Plot Mo, D-3849

charges w.e.f 24,11.2023

9, [ Address ard Email of the quidator
as regetened with the Board

10| Adldress and a-mail b be used for

comesponcence with the liguléalor
11| Last date for submission of Claims '.-".‘-ﬂi_t.'_i_ﬁi

Mot is hiereby given Y that the National Company Law Trbural (New Delhi Banchelll} has ordensd the

1. All that Part & Parcel of a Residential Plot measwing Tolal Areal
15317 =q. Yard or 128.07 sq. mir. baaring Plot Mo (new no- 336}
Fart Of Khasra Mo- 161, situated at bMohalla Aryanagar, Mear Jawahar
Gan|, Opposite Delphin School, Pargana & Tehsd & District Hapur,
Measuremen] & Boundaries are as wnder - Easl Plol No=3, Bow
House of Mahan Agareal and Subhash Chand, Wiest: Plol Mo -5 row

{a} 05.00.2023
(b} 24.11.2023

and any dealings with the property will be subject to the charge of MBHF for an amount of Rs
16,27,904.40/-(Rupees Sixteen Lakh Twenty Seven Thousand Nine Hundred Four And Pais

(c) Rs. 35,94,101.00
a5 on 05.09.2023

g.:g??i:?.;;ﬁ?ﬁquﬁ;lﬂjg rl:." Mis Jagtar Singh & Sons Hydraulics Private Limited on 21.11.2023 Hirl R bt (Mortiapo Suaranioe as weil s E-rﬂcﬁ::"la}- of Nearaj Agarwal, North: 12t wide Rasta, South: Abadi o TR :ﬁrtyt?nlty) as ;)?h01é09.2023.alnngtwtijﬂt1 the app_licablefint(le)restta.nd c()g;erfchartges.13 A
forder ece ; - r o legal heir qua;te".mMr. Hari Ram Sharma) 4. Mr. Vinod : i : : e attention of the Borrower is invited to provisions of sub-section (8) of section 13 of the Act, in
Ther skakehorcers of e Jagtar Smgh & bows Sydraulics Frivak Linwted are hereby called Upon 1o Sharma Sfo Late. Mr. Hari Ram Sharma (Mortgagor/ E;ﬁ"”;ﬂ,'ﬁ.:T,f,ﬁ';;;'.gj;ﬂﬁﬂf:ffﬁm ey ,::;E;f',_ﬂrr': H,j:' R SET S e ¢ respect of time available, to redeem the secured asset.

submit their ciaims with proof on or before 231 22023, to the liquidator at the address mentioned against Guarantor as well as legal heir of Late. Mr. Hari Ram| Hari Ram Sharma) T T e chargas

iam N 10. w.ef 06.09.2023

The financial creditors shall submit their ciaims with prood by elecinonic maans only, A ather craditors may

Sharma) All Rlo H No-336, Jawahar Ganj, Hapur 5. Mrs.
Sushma Sharma Wio Mr, Dinesh Sharma Rio H No-427,

£, Mr. Winod Sharma /o Late. Mr, Hari Ram Sharma (Morlgagos!
Guarantor a5 well as legal heir of Late. Mr. Hari Ram Sharma) All Rio H|

SQUARE YARDS I.E. 47.65 SQUARE METERS, SITUATED AT SHRI RAM VATIKA, VILLAGE DERI MACHH

st tha claims with the prosd n parsan, by pasLar by akaclranic means. Phool Mandi, Ishwarpuri, Meerut, (Mortgagor/|No-238, Jawshar Ganj, Hapur
Submission of false or miskading proof of claims shall attract penalties Sdi- Guarantor as well as legal heir of Late. Mr. Hari Ram| 3 birs. Sushrra Shanma Wo M Dinash Sharma Rio H No-427, Phool MANIKPUR, PARGANA AND TEHSIL DADRI DISTRICT GAUTAM BUDH NAGAR, UTTAR PRADESH-203207.
' Kamall Ahuja Sharma) 6. Mrs. Sadhna Sharma Do Mr. Dinesh Sharma| Mand. lshwarpur, Meerul. (MongagorGuaranion a5 well #s legal heir

of Late Mr. Har Ram Sharma)
4, Mr=. Sadhna Sharma Die Mr, Dinash Sharma Rio H Mo-541, Swarg|
Ashram Road, Afun nagar, Hapur. (Morgegon' Guarantor as wall a3
legal hair of Late. Mr. Han Ram Sharma)

5. Mrs. Seema Shama Wio M Vigy Kumar Sharma Ris H No- 185,
Purani Maohan puri, Shivaji Road, Meerul. (MorgagonGuasanlor as)
wiall as kegal heir of Late. Mr, Han Bam Sharmal

2. Hypothecatad Stocks, Book Debts, Receivables movabla assels
gnd ather current asseds of the firm (Mis Krishna Tyre House), both
prasent and fufure.

Crwmeeri Title holderis: Ms Krishna Tyre House Proprietorship Firm
thraugh its Proprieter Shri Shivank Sharma (Borrower) Addrass:
135, Jawahar Ganj, Hapur

BRAMNCH : Keratu , Dist. Shamli Al Ihat Part & Parcel of a Residential House No. 587 constructed on)
1. Mr. Pramod Kumar Sio Mr. Krishan kumar (Borrower)| Fot Siuated at Mau Kuan Road, Ward Moo 17, Near N&Y Durge
Address: Mau Kuan Road, Gher Bukharl, Shamli Mandir, Mohalla Gher Bukharn, Dist. Shamli. Area Admeasuning 43.23
2. Smt. Rakhi Salnl Wie Shri Pramed Sainl {Co- s metars. in the neme of Shrl Framad Kumar Sio Sha Kareshen alliss

| =0 I Fandg B : Eask 26°87
Bﬂ'ﬁ'ﬂ'ﬂmr] Address: Nau Kuan R’U\aﬁ. Gher Bukhari. =hei Krishan Chand. The Boundaries are as under: Eash 26°8

Date : 27917023 Liguidaior of Mis Jagtar Singh & Sons Hydrauhics Private Limiled
Place: Mew Dwelhi Regn. No.:[BBIIPA-DDZIPNO10232020-2021/13389

Rio H Mo-541, Swarg Ashram Road, Arjun nagar, Hapur.
(Mortgagor Guarantor as well as legal heir of Late. Mr.
Hari Ram Sharma)

7. Mrs. Seema Sharma W!o Mr, Vijay Kumar Sharma Rlo
H Ho-165, Purani Mohan puri, Shivaji Road, Meermut.
{Mortgagor! Guarantor as well as legal heir of Late. Mr.
Hari Ram Sharma)

Date: 25 11. 2023 ManlBhavnam Home Finance India Pvt. Ltd.

RAI BAHADUR NARAIN SINGH SUGAR MILLS LTD.
CIN ND.: U74899DL1932PLCODOZ0E
Regd. Dffice: 2 Kasturba Gandhi Marg, New Delhi- 110001

TATA CAPITAL FINANCIRL SEH‘JICES LTD

' ' PEEIS‘tFFEd I'u:ldrr:;s awer A, 'r Floor, Peninsula Business Park,
Head Office : B- 40, Second Floor, B-Block, Connaught Place, New Delhi-110001. dar
Factory; Lhaksar- 287663, Distt. Haridwar, Uttarakhand
Phone: 31513656, 58 E-mail rins@rbnssugar.in rbnsmail@rbnssugar.in
NOTICETO THE MEMEBERS FOR ANNUAL GENERAL MEETING
Motice is hereby given that the AMNUAL GENERAL MEETING of the Company will ba held
on Wednesday, 20th day of December, 2023 at 12:15 PM at the Emily Eden &

Hodges, The Imperial, Janpath, Mew Delhe-1 10007 to transact the business as stated in

TAT

Jhani } -
SALE NOTICE FOR Sﬂ.LE ﬂ! IHMDUMLE PROPERTY

(Under Rule B{6) RW Rule 9(1) of the Security Interest (Enforcement) Rules 2002)
E-auction Sale Matice for Sale of Immovable Assets under the Securitisation and
Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002 read
with proviso to Rule 8 [6) BAW Bule 90 1) of the Security Interest [Enforcement) Rules, 2002,

{a) 21.07.2023
(b) 24112023

{c] Rs. 6,66,202.00
as on 23.11.2023 + interest

: - Shamii Hause of 5k, Ramesh and Baru 5io Sh, Teak Bam, West 2107 House|  and other expenses + LOAN ACCOUNT NO. TOFLADIES00001 1068619 AND GECL LOAN
the Notice of the Meeting. Ll of 5h. Baru, Morth: 188" Raasta Gali, South: 18'87 House of Sh. Barw | chames w.e.f 24.11.2023 ACCOUNT NO. TCFLAGISS0000108530292: MR, KAUSHAL KISHOR MISHRA
In accordance with the provisions of the Companies fAct, 2013 read with applicabls Rudes, : e : MNotice is hereby given to the publicin general and in particular to the below Borrower/
y ; i BRANCH : PINNA . Di F All that part & parcel of a house west and South Faced comprising all (a) 16.08.2023 Co-Borrawer that the below described immovable property mortgaged to Tata Capital

Company has compéeted the dispatch of the Notice of the AGM, Dmector's Report and Annual
Repart for the Financial Year 202.2-23 to all members as per permitted mode ie. by email and
physically (1o those whose amail kds ana not availablz) at their registered addressed and amad
ID"s wirth tha Company.

Pursuant to Finance Act, 2020, dividend income will be taxable in the hands of Shareholders with
effect from 1 Agril, 2020 and the Company is reguired (o deduct tax a1 source from dividend paid
to Shareholders at the prescribad rates. For the prescribad rates for vamous categones &
residential stafus, the Shareholders are repuested fo refer to the Fmance Act, 2020 and
smendments theraof,

Motice pursuant to Section 31 of the Companies Act, 2073 read with Rule 10 of the Companies
[Management and Admenistration] Rudas, 2014 the Register of Members and Share Transfer
Books of the Company shell remain closed from Saturday, 16th December, 2023 to
Wednesday, Z0th December, 2023 [both days inclusivel for the purpose of Annual General
Meoting and payment of Final Dividend, if approved by the members al the Annual Genaral
Meaetmg of the Company.

the shops and athars buildings, structures. fidings, fixtures, part (b) 23.11.2023
KHASFA MO 156m. East 216", To West 2196 10 Morth 39'.to south s

39 Tolal Area 03,166 sq yards o 77 887 sg meters silusted in Viage|  (c) Rs. 10,21,980.00
SARWAT | Bahar hadood) MuzaTarmagar Pargana Tehsil, Sadar and]as on 23.11.2023 + interest
Distl Muzaffarmagar and ofher expenses +
The Boundaries are as undar: Eastl: Housa OF Shri Meheerbaan || charges woe.f 24.11.2023
Wesh Rasla 25 feat . Maorthe House of Shri Ummali, South: Rasta 20

el

1. WS Loek creations (prop Mohd Haroon malik),
Address: 101, Madina Colany, Roorkes road, vill sarwat
muzaffarnagar

4. Shri Mohd Haroon Malik 5/o 5h Mohd Israil, Address:
HN 101 Roorkee Ropad Madeena Colony Sarwat
Muzaffarmagar.

3. Shri Mohd Hasim S'o Sh Mohd lsrail , Address:
Sarwat Ganv 1 Madina Colony, Muzaffarnagar.

Financial 5ervices Ltd. [Secured Creditor/TCFSL), the Possession of which has been
taken by the Authorised Officer of Tata Capltal Financial Services Ltd, [Secured
Creditor), will be sold on 215t Day of December, 2023 "As is where is basis™ & "As is
what is and whatewer there is & without recourse basis".

Whereas the sale of secured asset is to be made to recover the secured debt and
whiereas thera was a due of a sum Rs. 47,22,407/- [Rupees Forty-5even Lakh Twenty-
Two Thousand Four Hundred Seven Only) vide Loan Afe, No, 21753518 restructured
to Lean Afc. No. TCFLAD3Z6000011068619 and GECL Loan Account No.
TCFLAD3S9000010890292 as on 21.06.2022 demanded vide Motice U/5. 13(2) dated
21.06,2022 from Borrowers B Co-Borrowers/Guarantors i.e., (1) MR, KAUSHAL
KISHOR MISHRA, (2) MRS. RAJNI MISHRA; Both R/O. HOUSE NO. 11/388 TELIWARA,
SHAHDARA, NEW DELHI- 110022: (3] M/s. TULSI SAREE CENTRE, HOUSE MO. 11388,
TELIWARA, SHAHDARA, NEW DELHI- 110032,

Matice Is hereby given that, in the absence of any postponement,’ discontinuance of the
sale, the said property shall be sold by E- Auction at 2:00 P.M. on the said 21t Day of
December, 2023 by TCFSL., hawing its branch office at 08th Floor, Videocon Tower,
Biock E-1, Jhandewalan Extension, Mew Delhi- 110055,

The zealad E- Auction for the purchase of the property along with EMD Demand Draft
shall be received by the Authorized Officer of the TATA CABITAL FINAMCIAL SERVICES

Date - 24.11.2023 Place - MEERUT Authorised Officer

RBL BANK LIMITED

Registered Office: 1st Lane, Shahpuri, Kolhapur-416001

Regional Office:Office 1st floor, Building no.1, Okhla Industrial Estate,
Phase-3, New Delhi-110020.

b RBLBANK Ltd.

Members are requested to update their Email Address | Bank | PAN details with the Company. E-AUCTION SALE NOTICE (UND :E fi W LT D 1ill 5:00 P.M, on the said 20th Day of December, 2023,
, By order of the Board E-AUCTION SALE NOTICE FOR SALE OF IMMOVABLE ASSET CHARGED TO THE BAMK UMDER THE SECURITISATION AND RECOMSTRUCTION OF FIMANCIAL ASSETS AND Description of 5 Tipa =|'f Reserve Earnest
For Rai Bahadur Narain Singh Sugar Mills Lrd. ENFORCEMENT OF SECURITY INTEREST ACT, 2002 (“SARFAESI ACT™) READ WITH RULE 8{6) OF THE SECURITY INTEREST (ENFORCEMENT) RULES, 2002 (“RULES™) Secured Asset o stomy| Price (Rs.) | Money
Sdf- Motice is hereby given to the public in general and in particukar 1o the Borrower/Co-Borrower's/Guaranior's {incleding the Legal Hedrs, in case of death of amy of the Borrower/Co- Physical EMD [Rs)
DATE :23.11.2023 Nidhi Arora borrower'Guarantor (£)) that the bebow described immovable properties maortgaged/charged (collectvely referrad as “Proparty™) o RBL Bank Ltd. (“Secured Creditor/Bank™), the FNTIRE THIRD FLOGR WITH ROOF SHYSICAL Rs Rs
PLACE - NEW DELHI Company Secretary possassion of wihich has been faken by the Authorised Officer of the Bank under section 14 of the SARFAES] Act read with the Rules, as detziled haraunder, will ba sald an “As is wherg is”, RIGHTS BUILT ON PROPERTY BEARING 25 nﬁ.ﬁﬂw- 2 En,ﬁ:’.‘lﬂ.f-
“As is what is”, "Whatever there is” and "Without Recourse Basis”, for recovery of the Bank's outstanding dues plis interast as detailed hereunder under Rules 3 and 9 of the Rules by NO, I1/388, AREA MEASURING 80 (Rupass | [Rupess Two
imviting bids as per below e-auction schedule: Brief Description of Parties. Quistanding dues and Properly SCILMRE METERS |.E., 96 SOUARE Twenty | Lakhs) Fifty
Name of the - Amount as per Reserve Price — Last Date for Name of rﬂﬁﬁiteefrrm:.]. l::lm r::b-r r:n:r.sn.q hkﬂ{“:; by """;’;*""’
TATA CAPITAL FINANCIAL SERVICES LTD b Demand Notice EMD alel 1M pocaipt of Bigs)  Authorised ol oty e iy Thousand | Hundred
' F'.t'|_!'.l=h||.1rt-|:| .I"r.rJliirl-'.-:E. Te "".' A, 11th aar, Peninsula Business Pa Borrower & Property(ies) | Date of Demand & of along wilh Officer/ ABADI OF TELVMARE. ILLARA Only) Only)
2l T1E3 103 FalLIl T PR A P III WA l 4y i A s :
TAT Branch Addres _ scon Tower, Block E-1, Guarantor (s) Possession Notice Bid Increase e-Auction documents Phone No./ SHAHDARA, DELHI- 110032,
thandewalan Extension, New Delhi- 110055 under SARFAESI Act Amount Email Id MORE PARTICULARLY DESCRIBED IN
SALE NOTICE FOR SALE OF IMMOVABLE PROPERTY Mis BINDAL TRADING Co. (THROUGH| “PLOT RO. 41, FIRST |Rs. 87,25,301.70/- Reserve Price: 30.12.2023 | Onor Before | Mrs. Monica Gupta SALE DEED DATED 14/08/2012,
[Under Rule S{6) B/W Rule 21] of the Security Interest (Enforcement] Rules 2002) ITS PROFRIETER MRS. MIRMAL| FLOOR, BLOCK-D, |(Rupees Eighty 86.40.000/- (R Eiahty Si ' A't 29 12 2023 | Comtact 9810570226 EXECUTED IN FAVOR OF 5H.
E-Auction SE_IE hll::-tn:r_e far S_Elle of Immovable Assets under the Se_curlt-'satrl:sn and AGGARWAL) SHOP MO 113, B-10, B-11,|  SITUATED IN THE Seven Lacs Twenty o, - (Rupees Eighty Six i, Email Id: KAUSHAL KISHORE MISHRA & SMT.
Eec:.:-nitru-:tu:-n of Financial Assets and Enforcement of 5ecunlt',l Interest Act, CHANKYA COMPLEX, SUBHASH RESIDEMTIAL Five Thiousand Lacs Forty Thousand Only) 11:00 AM. upto monica.Gupla@rbiba RAIMI MISHRA,
2002 read with proviso to Rule 8 (6] rfw Rule 9(1) of the Securlty Interast CHOWE LAXMINAGAR, DELHI- 110022 | COLONY KNOWNM AS Three Hundred 0 05:00 P.M k. com BOUNDED AS: EAST: PART OF THE
{Enforcement] Rules, 2002, Mrs. NIRMAL AGARWALl SECTOR-12 THA, |'Nree hndred ting _ B SAID PROPERTY, WEST: PROPERTY
LOAN ACCOUNT NO. 21342043 And. (MORTGAGOR) D-21, RAMPRASTHA|  RAMPRASTHa,  |and Paisa Seventy EMD Amawn: Manik Kapaar OF OTHERS, NORTH: FROPERTY OF
; 3 : COLONY. BLOCK D, GHAZIABAD, UTTAR| HADBAST VILLAGE- |Only).as on Rs B.64,000/- (Rupees Eight ¢ Contacl: 9993889121 SH. RADHEY SHARAN SACHDEVA,
Motice is hereby given to the public in general and in particular to the below PRADESH-20101% MAHARAJEUR 03.07.2023 against i Inspection Date: SOUTH: GALI
Borrower/{Co- Borrower that the below described immovable property Mr. PEAMOD KUMAR AGGARWA PARGANA LONI R o lacs Sixty Four Thousand Only) 08.12.2023 -
mortgaged to Tata Capital Financial Services Ltd, (Secured Creditor/TCFSL), the r. A A L ol 1S Demand nolice ) ik The description of the property that will be put up for sale is in the Schedule. Movable
PAssarsnn- o Whith Rak Ranm Ealan B the Aot ONcAr ol T |:i.ll il (MORTGAGOR) D-41, RAMPRASTHA AN dated 03.07.2023 (With prior appointment) articles/House hold inventory if any lving Inside and within secured asset as described
Financial Services Ltd ::Eecnred I'_'redit;r] will be sold on HE:th Da EI-‘FJEHHF;I COLONY. BLOCK D, GHAZIABAD, UTTAR AL, Bid Ingrease Amounk: above shall not be available for sale along with secured asset until and unbess
2024 "As Is where s basis™ & “As is what | dwh h T & with ¥ PRADESH-21D11 NORTH: SERVICE | pate of Possession specifically described in auction sale notice. The sale will also be stopped if, amount
egiaRkiE hsa:rs"ere i 5 15 what |5 an atever there Is & without Mr. SUMIT AGGARWAL D-41 | LAMNE12-FT. WIDE, (Physical} Nolice- Rs. 50,000/- due as aforesald, interest and costs (including the cost of the sale] are tendeared to the
' RAMPRASTHA COLONY. BLOCK D.| EAST: PLOT WO, 40, ; “Authorized Officer’ or proof is given to his satisfaction that the amount of such
Whereas the sale of secured asset is to be made ta recover the secured debt and CHAZIABAD. UTTAR PRADESH.201011| BLOCKD,SOUTH: |21.11.2023 (Rupees Fifty Thousand Only) secured debt, Interest and costs has been paid. At the sale, the public generally is
whiereas there was a due aof 2 sum RBs. 71,40,912/- (Rupees Seventy-One Lakh Mr PUN EIET AGGARWAL D-41 ROAD 40 FT. WIDE invited bo submit their tender persenally,. Mo officer or ather person, having any duty
Forty Thousand Nine Hundred Twelve Only) vide Loan Account Mo, 21342043 HA:"."-PH ASTHA COLONY. BLOCK D. WEST: PLI'JT.H{! .1.2 to perform in connection with this sale shall, howsewar, directly or indirectly bid for,
and TCFLAOISS000010312570 ({GECL) as on 08.08.2022 demanded vide Motice ik ok - ™ 1 ESH-201D01 ' E-LEH:I{ o" g acquire or attempd to acguire any interest in the property sold, The sale shall be
Ufs. 13(2) dated 08.08.202 2 from Borrowers & Co-Borrowers/Guarantors, L.e., GHAZABAL, UT TAR PRADESH-20 0T subject to the rules/conditions prescribed wnder the SARFAESI Act, 2002, The E-

auction will take place through portal https:/fdisposalhub.com on 21st Day of
December, 2023 between 2:00 P.M. to 3:00 PM with unlimited extension of 10
minwtes each. All the Bids submitted for the purchase of the property shall be
accompanied by Earnest Money as mentioned abowe by way of a Demand Draft
faworing the “TATA CAPITAL FINANCIAL SERVICES LTD." payable at Mew Delhi.
Inspection of the property may be done on 08th Day of December, 2023 between
11004, M. to 500 P.M,

Mote: The intending bidders may contact the Awthorized Officer Mr. Shailendra
Shukla, Email id: shailendra.shukla@tatacapital com Mobile Mo. +91 E373901261.
For detailed terms and conditions of the Sale, please refer to the link provided in
sacured creditor's website, e https: /Mty 300w, or contact Authorized Officer
or Service Provider: NesQten Solutions Private Limited

Place: New Delhi
..E-i_lt-r: 28-11-2023

Terms and Condilions: (1] Tha E-Auction Szle will be onlina throwgh e-aection portal, The interasted bidders are advised to go thraugh the gatailed tarms and conditions of auction availaie
on the website of hitps:/www, hankzavctions.com & hitps:fwww. rblbank, com/pdi-pages/news before submitting their bids and taking part in e-aection

[2) It shall be the responsibility of tha bidders to inspect and satisfy themselves about the Property and specification before submitting the bag,

(3} The interested bidgers shall submit their details and documenis through Web Portal; hitps/erww. bankeauctions.com (the user ID & Password can be obtained free of cost by
registering wame with hitpshwww bankezuctions.comj throwgh Login ID & Passwiord. The amaunt shafl be payable through NEFTY RTGS in the following Account of BEL BANK Lid:-
Auction Proceeds Collection GL, Account No 25990071 000133398 {IFSC Code RATNOOODT100) OR thru Demand Draft before 05:00 PM onor before 29,12, 2023,

(4) Interested bidders may avail support’ onding training on E-Auwction from M/s. C1 India Pyt Lid Contact Mo: 72071981124/25/26. GContact Person Mr. Vinod Chauhan Mob MNo:
9813687931, e-mail-ld: delhi@clindia.com and for any query in relation to Properly, they may confact Mrs. Monica Gupia, Authorised Officer (Mob. Mo, 9910570226, email:
monica.Gupta@rbibank,.com) and Manik Kapoor Confact; 9999589121,

(5) The Authorisad Officer of tha Bank reserves the right to accept or reject any or all bids, & /or to postpons/cancel the auction at any time without zssigning any reason whatsoever and his
decision in this regard shall be final and binding.

(6] The successful hidder should bear the charges/fee payable for conveyance viz. stamp duty, registraiion charges etc., as per applicable law and shall atso pay other known/unknown
statutory/goviAabour duesftaxes dues ete. over and above the purchasa consideration.

(T} The swccessful bidder shall deposit 25% of the béd amount afier adjusting the EMD already deposited within next day of acceptance of the béd price by the Authorised Officer and the
balance 75% of the bid price on or befora 15th |:I:L, of the sale or within swch extended period as agreed upon in writing by and salely at the discretion of the Authorised Offscer. In case of
failure to deposit 25% of the Md amount / T5% balance amount within the prescribed period mentioned abave, the entire .arr-m.nt deposited (including EMD) shall be forfeited by the
Authorised Officer without any notice and the property shall forthwith be sold again. The Authorised Officer reserves the right to accepd or repect anysor all the bids or to adjourn, postpone or
cancel the awction sale without assigning any reason thersof.

{1} MR. ANU GOYAL, House Mo, B357f2, 1st Floor, Mew Model Bastl, Near
Filmistan Cinema, Left 5ide, Maharaja Agarsen Marg, Karol Bagh, Central Delhi
= 110005; (2) MRS, RA) GOYAL alias RAJ RANI GOYAL, House No, 2357/2, 1st
Floor, Mew Maodel Basti, Mear Filmistan Cinema, Left Side, Maharaja Agarsen
Marg, Karol Bagh, Central Delhi- 110005; (3) M/5. GOYAL INDUSTRIES, House
Mo, B357/2, 1st Floor, Mew Model Bastl, Near Filmistan Cinema, Left Side,
Maharaja Agarsen Marg, Karol Bagh, Central Delhi- 110005; and (4) MS ANMU
GOYAL, House No. B357/2, 1st Floor, New Madel Basti, Near Filmistan Cinema,
Left Side, Maharaja Agarsen Marg, Karol Bagh, Central Delhi-110005%,

Motice is hereby given that, in the absence of any postponement)
discontinuance of the sale, the said property shall be sold by E- Auction at
2.00 P.M. on the sald 08th Day of lanuary, 2024 by TCFSL., having its branch
office at 09th Flaor, Videacon Tower, Block E-1, Jhandewalan Extension,
MNew Delhi- 110055,

The sealed E- Auction for the purchase of the property along with EMD Demand
Draft shall be received by the Authorized Officer of the TATA CAPITAL FINAMCIAL
SERVICES LTD il 5.00 P.M. on the said 05th Day of lanuary, 2024,

Sd/- Authorized Officer
Tata Capital Financial Services Lt_t.lg

Description of Type of Resere Earnest
Secured Assets hossession | price (Rs) Manay STATUTORY 30 DAYS SALE NOTICE UNDER THE SARFAESI ACT
Physical A5 The BorrowerfCo-Borrower s/uarantor's {including the Lagal Heirs, in case of death of any of the Borrower/Co-borrower/Guarantor (3))are hereby notified to pay the

MPL NO. B348 (SHOP AT GROUND Physical Rs. Rs. aforementioned surm along with further interest thereon plus penal and other interest and amounts as per the Transaction Documents hefora the date of E-Auction failing which, the
FLOOR), MEW ANAJ MANDI, RANI 1,00,49,000/- (10,04,900/- Property will be auctioned/ sold to recover the outstanding dues
JHANSI ROAD, M.M. ROAD, DELHI- “égnpﬂ'!; ";‘t"'! [“‘igﬁﬁﬁ Ten Date: 27.11.2023  Place: Ghaziabad Sd/- Authorised officer, RBL Bank Ltd.
110006, MORE PARTICULARLY = ey | has)
DESCRIBED IM SALE DEED
REGISTERED ON 02-09-2022, b=l o
EXECUTED IN FAVOR OF MRS. RAJ Hundred
EARCUTED [N EAOR OF Mk ) i HINDUJA HOUSING FINANCE LIMITED

THIPF DL s

418, 4th Floor, Pearl Omaxe Tower-2, Netaji Subhash Place, Pitampura Delhi 110034

HOURIMG FiHAMCE

The description of the property that will be put up for sale is in the Schedule.

Movable articles/House hﬁm inventory |IF ar;u,.'rln,.'lng in:-'.ir-.':lﬁ arr:::l:.u:hin secured POSSESSION NOTICE Pb“ otice For E-Auction ForSaIe of Immovable Properties
;:Jtira":dd:ir;;:';d::E:;IT ;!;T:h-t;tdri‘:?j:héi;nz;?; :‘Diizgﬂ-r:: 5;;;: |rI'I- :I :;5;; Whereas the undarsigned being the Authorized Officer of the HINDUJA HOUSING FINANCE LIMITED under Securitization and at Plot No. 98, Udyog Vihar, Phase-IV, Gurgaon-122015 (Haryana) and Branch Office at "Plot No. 30/30E Upper Ground FIoor Main Shivaji Marg
s ::-t d ""f 4 SR irding th il Recanstruction of Financial Assals and Enforcement of Securily Interest Act, 2002 (No. 3 of 2002) and in exercise of powers confermed Najafgarh Road, Beside Jaguar Showroom, Moti Nagar, New Delhi" under the Securitisation and Reconstruction of Financial Assets and Enforcemen
EI?PFTE ‘I '.a I'ﬂﬂ'-l‘r‘lj Uf 3.5-,.: EI'LHE_H Ay ll“lfrF-;fE? e -Fﬁ_ilr‘-l'-'-ll H'IEr : E‘ji'-‘fﬁ:.ﬁ. LI under section 13(12) read with Rule 3 of the Security Interest (Enforcement) Rules, 2002 issued a demand notice was issued on the of Security Interest.Act., 2002(hereinafter "Act"). Whereas the Auhorized Officer ("AQ") of IIFL-HFL had taken the possession of"the following property/rec
sale] are tendered to the "Authorized Officer or proot is given te his satisfaction dates mentioned snainst each account and stated hereinafter calling upon the bomower (hereinafter the barmower and quarantors are pursuant to the notice issued U/S 13(2) of the Act in the following loan accounts/prospect nos. with a right to sell the same on "AS IS WHERE IS, AS IS
that the amount of such secured debt, interest and costs has been paid. At the it g‘ z : st "I'g. ke b o ot " WHAT IS BASIS and WITHOUT RECOURSE BASIS" for realization of IIFL-HFL's dues, The Sale will be done by the undersigned through e-auction plat
sale, the public generally is invited to submit their tender persanally. No officer colleciively refeereei i0as the "the Bormowers”) h:-repaﬁ,.'me arn:nunt-.'.IMrr B0 days from the date of r&:errs.c-f said natice. : form provided at the website: www.iiflonehome.com.
ar other person, having any duty to perfarm in connection with this sale shall, The barrowers ha'.'.lng failed bo repay the al'.|1|;||,.||'||:, n(#'m S h‘?:ret:":" given to the borrowers and t”E_I'-'”h"G n general t!‘rF.IHI'IE underﬁlgne{'. Borrower(s) Demand Nofice Description of the Immovable Date of Physical Reserve Price
hawever, directly or indirectly bid for, acquire or attempt to acquire any interest hastaken pcassesalnnr:nf the FIFG:F'E!Fl}'dE'SCFItIEd herein below in exercise -::u_fpuwers. u::-:unferrr_ad on him -._mdersub— seciion 4 of sechon 13 of Co-Borrower(s)/ Date and Amount property/ Secured Asset Possession Rs. 17,60,000/- (Rupees
in the property sold. The sale shall be subject to the rules/conditions prescribed Actread with rule 8 of the Security Interest Enforcement Rules, 20002 on this the dates mentioned againsiesch account Guarantor(s) 03-Feb-2022 All"that part and parcef of the propert 02-Sep-2023 Se\ﬁnteen I(.jagh ISlxty
under the SARFAES! Act, 2002. The E-auction will take place through portal The bormower/guarantor in particuiar and the public in general is hereby cauticned not to deal with the property and any dealings with the 1. WrNeeraj Sharma E:kl]sﬁt‘hs’ieolhﬁﬁgiiz r%xlfﬁﬁg Rﬁgg&%n géoé’ery " "éﬁ;ﬂloor’“gn Total Outstanding as On Daf¢ - ;’n“sa”D nly) w
https://disposalhub.com on 08th Day of January, 2024 between 2,00 PM to | | property willoe subject o the charge of e HINDUJA HOUSING FINANCE LINITED for an amount and futureinterest atthe coniractual | | % \eAnandvarma =254 (it el 'S0 M | e ot e By Being |t s e vk | R 760001 [upses
3.00 PM with unlimited extension of 10 minutes each. All the Bids submitted for rate on the aforesaid amount together with incidental expenses, costs, charges, etc. thereon. ' (Prospect No [ BidTncrease Amount: Rs.25,000%-] 110059, Delhi, India. Sixteen Thousand Five | One Lakh Seventy Six
the purchase of the property shall be accompanied by Earnest Money as The borrower's atlention is invited 1o provisions of sub-section (8) of section 13 of the Act, in respect of time available; to redeam the 861176 and 919724) (Rupees Twenty Five Thousand Only Hundred Forty Nine Only) Thousand Only)
mentioned above by way of a Demand Draft favoring the "TATA CAPITAL secured assels, 1 Wrs.Sia 73-Feb-2023 Al That PartAnd Parcel of The Propert 06-Nov-2023 Rs.26,00,000/-
FINAMCIAL SERVICES LTD.” pavable at Mew Delhi. Inspection of the property may : ‘Shart Rs. 28,89,070/- (Rupees Twenty| Bearing Upper Ground Floor Front Lhs (Ru ces Twenty Six
be done on 15th Day of December, 2023 between 11.0004M to 5.00 PM sr. Name of Borrowers/ Demand Notice Date Amount arma Eight Lakh Eighty Nine Th dl Uni o =P i Total Qutstanding as On b 4
Li v : = % N | DlebaidIn Details of Immovable Property 2. Aryan Sharma | Eight Lakh Eighty Nine Thousand| Unit No. Ugf-01, Super Built-Up Are Date 01-Nov-2023 Lakh Only)
Note: The intending bidders may contact the Authorized Officer Mr. o. Guarantors Date of Possession 4 Scrap, 3. Mr. Seventy Only) 720 Sq. Ft., Built-On Plot Bearing Pv Rs. 30,60,034/- Earnest Money Depos
Sushil Choudhary, Email id: sushil.choudhary@tatacapital.com and 1 Application No. 2#'_04_2“23 F Property area measuring 167 sq. yards, Part of Rajesh Kumar Bid Increase Amount No. 3, Part Of Khasra No. 482, Situated  (Rupees Thlrty Lakh Sixty |  (EMD) Rs. 2,60,000/-
Mobile No. +91 8558827293, i = WAL Sharma (Prospect Rs. 40,000/- (Rupees Forty | Within Extended Abadi/ Laldora Of Thousand Thirty Four Only)[ (Rupees Two Lakh Sixty
HRIGGNFREOADDDN00842 10.63 382/- | Khewat No. 143, Khatoni No. 186, Mustakilla Ne. No IL10225943) ’ Village Burari. Delhi 110084 Th onl
Far detailed terms and conditions of the Sale, please refer to the link pravided in Mr. Parveen Ram Singh, Mr. Yogesh, 22-11-2023 'as Ir;ln 45, Killa 31(0.9) M No. 68, Killa Ne. 6/1(2-5), il . Thous?nd Only) g ‘ ' ousand Only)
secured creditor's website, i.e. https:y//bit.ly/4653FEQ, or contact Authorized : ; ate of Inspection of property EMD Last Date Date/ Time of E-Auction
: : £ L - My, Aakha Rani, & Nr. FawanNagarAL | SYMBOLIC | 43qegpzs |hasia No. AB7[1-13) Kla 3 Rakba 4 Kanat 7 23-Dec-2023 1100 hrs 1400 hrs 27-Dec-2023 till 5 pm. 29-Dec-2023 1100 hrs.-1300 hrs.
Officer or Service Provider- Nesdden Solutions Private Limited. at H Mo 56 Meemka 96 Moeska Marle and Khatoni no. 487 M No. 67, Kila No. 8{8-
Place: New Delhi sd/- Authorized Officer ) ol g I ; plus interest : bipn. g8 sl 3 Mode Of Payment :-EMD payments are to be made vide online mode only. To make payments you have to visit https:/lwww. iiflonehome.com an
.38 1 s PRI ' Faridabad, Haryana - 121004, therean | O Situated at Moja Mimka Tehsil Tigaon and pay through link available for the property/ Secured Asset only.
'-.E"__“E' L Tata Capital Financial Services '-tf_;.‘ district Faridabad, Haryana. Note: Payment link for each property/ Secured Asset is different. Ensure you are using link of the property/ Secured Asset you intend to buy vide public auction
ek ray : | . For balance payment, upon successful bid, has to pay through RTGS/NEFT. The accounts details are as follows: a) Name of the Account:- IIFL
2 Application No. 26-04-2023 T Land area measuring 3 Y4 Marle Le, 105 sq. Home Finance Ltd., b) Name of the Bank:- Standard Chartered Bank, c) Account No:-9902879xxxxx followed by Prospect Number, d) IFSC Code:
HRIGGNFREDADDDNI0G09 15.79.309/- | yards, Out of Khewat/Khata No. 558/583, Mu No. SCBL0036001, e) Bank Address: Standard Chartered Bank, 90 M.G. Road, Fort, Mumbai-400001.
" " HRIGGN/FREDIADD0001299 22-11-2023 | ™ 7 | 265, Kila No. 18/12(3-0), Situated in the Hodel, TERMS AND CONDITIONS:-
Mr. Parshram Heera Lal, Ms. Sarla| SYMBOLIC 1 2023 Dharam Patti. Teh=il Hodel & District Faridabad 1. For participating in e-auction, Intending bidders required to register their details with the Service Provider https:/lwww. iiflonehome.com well ir
: 3-04- ) ' dvance and has to create the login account, login ID and password. Intending bidders have to submit / send their "Tender FORM" along with the pay
Parshram & Mr. Yashpal, All at: H. Mo, . Haryana. a ; ) .
: ! : e g e lus interest ment details towards EMD, copy of the KYC and PAN card at the above mentioned Branch Office.
Whilst care is taken prior to acceptance of advel‘[ISIng 318, Wasd Mo. B, Adarsh Colony, Hodal, F Hiaesan 2. The bidders shall improve their offer in multiple of amount mentioned under the column "Bid Increase Amount". In case bid is placed in the last 5 min
. . v . Falwal, Haryana = 121106 utes of the closing time of the auction, the closing time will automatically get extended for 5 minutes.
COpy, It IS nOt pOSSIble tO Ve”fy |tS ContentS. The lndlan 3 Analication B 1 IJ 2023 " ™ o % Wantl BaRt of 3. Tpteh sutggessful btidd.?t:.sh105uléi der;osit fr?%do{ the% bid fa.mmint (a?erladg')us:ihng EMD) ;Vithi?j'tﬂ r/r_{)”u(rjs of trle agceptancetofh bhdbpripe”t])y the AQbar;d thg balfance 75°ta
. . PirCamon No. =) f= rope area measuring anal part o of the bid amount within 15 days from the date of confirmation of sale by the secured creditor. All deposit and payment shall be in the prescribed mode of paymen
EXpreSS (P) Limited cannot be held reSponSIble for such HR/GGNFRBOVADDOO0aES 707 14.08.132). | KhewatiKhata No. 272/286 Mu. No. 56, Kila No. 4. The purchaser has to bear the cess, applicable stamp duty, fees, and any other statutory dues or other dues like municipal tax, electricity charges, land
. 22-11-2023 P 0l & Tahei and all other incidental costs, charges including all taxes and rates outgoings relating to the property.
. Mr. Dharmender Girraj Singh & Mrs. i .80 Yill Fulwadi Tehsil . ) . . - . . .
(sirraj Sing 5 212{3-8), 3(8-0) Situated at Village adi Tehs ) )
Contents nor for any |OSS or d am age |ncurred as a ita Oh d hat HH a5 on i rint P I 5. Bidders are advised to go through the website https: //www.iiflonehome.com and https://www.iifl. com/home-loans/properties-for-auction for detaileg
’ ‘3“”";; m“;?‘f”n""'r- h;: '-:. ] F'n'. 33:' SYMBOLIC 13.07-2023 | & District Palwal, Haryana. terms and conditions of auction sale & auction application form before submitting their Bids for taking part in the e-auction sale proceedings.
I I I 12+ MEdr Fa ad Llewi Fhusdan, Fawal, 6. For details, help procedure and online training on e-auction prospective bidders may contact the service provider E mail ID:
result of transactions with companies, associations or Haryana - 121102, F'"::;:':;‘:‘*' auction.hi@iifl.com, Support Helpline Numbers:@1800 2672 499.
AR ol HU ; : 7. For any query related to Property details, Inspection of Property and Online bid etc. call IIFL HFL toll free no. 1800 2672 499 from 09:30 hrg
individuals advertising inits newspapers or Publications. | |- e — e Ve o T o to 18:00 hrs hetween Monday to Frday or write to email- auction. @i com
; p!l FEERY o 17-07-2023 T - Property e A 0. yaros, 8. Notice is hereby given to above said borrowers to collect the household articles, which were lying in the secured asset at the time of taking physica
We therefore recommend that readers make HRIGENFRBOADDDNI0GID 11,72,426/- | Part of Khewat/KhataNo. 41/36, Mustakil No. possession within 7 days, otherwise IIFL-HFL shall not be responsible for any loss of property under the circumstances.
. - . . Mr. Shyam Singh & NMrs, Kishan Wati, 22-11-2023 2& O 40, Killa Ho. 11(4-1) Waka Mauja Raidaska, 9. Further the notice is hereby given to the Borrowerrs, that in case they fail to collect the above said articles same shall be sold in accordance with Lawj
necessary inquiries before Sendlng any monies or bath at: 136 V@ Raidska, Pawal, | SYMBOLIC Tehsil & District Palwal, Haryana 10. In case of default in payment at any stage by the successful bidder / auction purchaser within the above stipulated time, the sale will be cancelled ang
. . . . H E; 124105 13-07-2023 ] the amount already paid will be forfeited (including EMD) and the property will be again put to sale.
enteri ng Into any ag reements with advertisers or aryEng plus interest | 2. Property/Plot area measuring 144 sq. yards, 11. AQ reserves the rights to postpone/cancel or vary the terms and condition of tender/auction without assigning any reason thereof. In case of any dis
. . . . thereon Part of KhewatMhataNo, 41/56, Mustakil No, pute in tender/Auction, the decision of AO of IIFL-HFL will be final.
y i i STATUTARY 30 DAYS SALE NOTICE UNDER RULE 8 (6) OF THE SARFAESI ACT, 2002
OtherW|Se aCtmg onan advernsement In any manner :’I'ulh l_lillgamﬂn.l 11;411] I“:[:'ka Mauja Raidaska, The Borrower are hereby notified to pay the sum as mentioned above along with upto dated interest and ancillary expenses before the date of
Whatsoever ehst sirict Falwal, haryana. Tender/Auction, failing which the property will be auctioned/sold and balance dues if any will be recovered with interest and cost.
) Dated : 24-11-2023, Place : Delhi Authorised Officer, HINDUJA HOUSING FINANCE LIMITED Place:-Delhi, Date: 28-Nov-2023 Sd/- Authorised Officer, lIFL Home Finance Limited]

New Delhi

finam:i“.ep'.in .. . .'. . .. .
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